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The Income Tax Officer, 
Corporate Ward 5(4) / 5(3), 
Chennai. 
 
 

       (अपीलाथ+/Appellant)                             (,-यथ+/Respondent) 

 

              अपीलाथ+/Appellant by   :   None 
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  सनुवाई क/ तार
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आदेश /O R D E R 

 
PER N.R.S. GANESAN, JUDICIAL MEMBER: 

 
  Both the appeals of the assessee are directed against the 

respective orders of the Commissioner of Income Tax (Appeals) -3, 

Chennai and pertain to assessment years 2008-09 and 2013-14.  

    
2. The Ld. representative for the assessee Shri S. 

Lakshminarasimhan, by a letter dated 18.04.2018, informed the 

Registry that the assessee has decided to withdraw both the 
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appeals.  The Ld. Departmental Representative has no objection to 

dismiss both the appeals of the assessee as withdrawn.  In view of 

the above, both the appeals of the assessee are dismissed as 

withdrawn.   

 
3. Order pronounced in the open court on 24th July, 2018 at 

Chennai. 

 
  sd/-        sd/- 

     (एस जयरामन)           (एन.आर.एस. गणेशन) 
  (S. Jayaraman)           (N.R.S. Ganesan) 

लेखा सद�य/Accountant Member    �या�यक सद�य/Judicial Member 

 

चे�नई/Chennai, 

4दनांक/Dated, the 24th July, 2018. 

 
Kri. 
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   6. गाड' फाईल/GF. 

 

 


